CENTRAL ADMINISTRATIVE TRIBUNAL
CALCUTTA SENCH

Ne. MA 24& of 97
(oa 709 ef %5)

Present : Henlmls Mr.Justice S.N.Malliek, Vice-Chafrman

Hen'ble Mr.S.Dasqupta, Administrative Member

BINDESHWAR I CHOUDHURY
Vs
UNION OF INDIA & ORS.

Fer the apilicant ¢ Nene

Fer thé»raspmndents:»uane

Heard en § |24, 98 Order sn : 24,7,98
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O R D E R

Nene appears fer the asplicant when this applicatisn fer

of the OR yhich wes dismissed fer default en 26,5.,97.

The aselication is dismissed Fer defgult. Ne srder as te cests,
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